Action Taken Report
In Compliance of Hon’ble NGT order in
O.A. 148/2022 (Ashir Jaihind Vs State of Maharashtra)
Dated. 28.02.2022



Action Taken Report

Hon’ble NGT in its order dtd. 28.02.2022 had constituted a Joint Committee comprising of
District Magistrate (Aurangabad), Municipal Commissioner (Aurangabad Municipal
Corporation) and Regional Officer (MPCB, Aurangabad). The joint Committee visit was carried
out to Kamal Talav on 30.05.2022 at 11:00 a.m. (Minutes of the Joint Committee visit is
attached as Annexure A).

During the Joint visit sewage flowing through illegally encroached dwellers observed, but no
any other untreated sewage outlet/nalla observed meeting Kamal Talav.

District Collector directed to constitute a Sub-Committee headed by Deputy Collector to tackle
the encroachment issue. The committee is tasked to clear the illegal encroachment by carrying
out stepwise activities such as preparing detailed map of Kamal Talav, marking the area of
Talav, preparing list of illegal houses, list of illegal sewage disposal nallas meeting Kamal Talav
etc.

The Sub-Committee held its meeting on 04.07.2022 and it was decided to carry out
measurement of Kamal Talav and preparation of maps/markings of encroachment and nallas
if any meeting the Talav. (Minutes of meeting attached as Annexure B).

Accordingly, letter was issued by Aurangabad Municipal Corporation to City Survey Officer
dtd. 08.07.2022 to carry out the measurements of Kamal Talav. (Letter from AMC attached as
Annexure C).

The City Survey Officer issued an order dtd. 25.07.2022 to appoint a team for the same. (City
Survey Order attached as Annexure D).

The City Survey Officer Aurangabad submitted the report to the Collector on 10.08.2022. (The
CTSO letter is attached as Annexure E).

Accordingly, District Magistrate, Aurangabad issued an order dtd. 08.09.2022 and appointed
a team for removal of encroachment (The order is attached as Annexure F).

Letter was issued by Deputy Collector to all the team members on 12.09.2022 to conduct
meeting to decide further course of action. (Meeting letter attached as Annexure G).
Thereafter meeting was convened on 19.09.2022 at 03.00 p.m. under the Chairmanship of
Deputy Collector, Jayakwadi Project, Aurangabad. It was brought to the notice that as per the
Maharashtra Government G.R. issued by Urban Development Department dtd.29.06.2021, it
is not allowed to remove encroachment during rainy season i.e. 01! June to 30" Sept. (G.R.
attached as Annexure H).

Hence, it was decided that encroachment will be removed after 01.10.2022. (Minutes of
meeting attached as Annexure ).

Rejuvenation of Kamal Talav — Aurangabad Municipal Corporation has prepared DPR for
rejuvenation of Kamal Talav. The cost of DPR is 1.97 Cr. The DPR is submitted to Urban

Development Department 2, Maharashtra Government under AMRUT 2.0 Mission under the%\

head Water Body Rejuvenation. The DPR is pending for approval from State Government
(Details of DPR attached as Annexure J). fakarng bt Ba Mo s
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Item No.5 (Court No. 2)
BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPALBENCH
(By Video Conferencing)

Original Application No. 148/2022

Ashir Jaihind Applicant
Versus

State of Maharashtra Respondent
Date of hearing: 28.02.2022

CORAM: HON’BLE MR. JUSTICE BRIJESH SETHI, JUDICIAL MEMBER
HON’BLE DR. AFROZ AHMAD, EXPERT MEMBER

Applicant: None.

Respondent(s):

ORDER

1. Grievance in the application by applicant Ashir Jaihind is
regarding encroachment on historic Kamal Lake, Aurangabad,
Maharashtra. The applicant has also enclosed photographs in support of
his grievance.

2. Having regard to the allegations of the applicant, it appears
necessary to ascertain the factual position in the matter through a Joint
Committee of the State PCB, Commissioner Municipal Corporation &
District Magistrate, Aurangabad (Maharashtra). The State PCB will be
the Nodal agency for coordination and compliance. The Joint Committee
may meet within four weeks and undertake site visit and look into the
grievance of the applica!‘!ﬂ‘ Factual and action taken report may be

furnished within three months by e-mail at judicial-ngt@gov.in preferably



in the form of searchable PDF/OCR Support PDF and not in the form of

Image PDF.
List the matter for consideration on 05.07.2022.

A copy of this order, along with a copy of the complaint, be
forwarded to the State PCB, Commissioner Municipal Corporation &

District Magistrate, Aurangabad (Maharashtra) by e-mail for compliance.

Brijesh Sethi, JM

Dr. Afroz Ahmad, EM

February 28, 2022
Original Application No. 148/2022
AP & AV



Avrnepunt A

Minutes of Joint Committee Visit to Kamal Talav Aurangabad w.r.t. Hon’ble

NGT Order dated 28.02.2022 in O.A. No. 148/2022

As per the Order issued by Hon’ble NGT in O.A. No. 148/2022 regarding encroachment of
historic Kamal Talav, Aurangabad, the Joint Committee visit was carried out on 30.05.2022 at

11:30 am.

Following officials were present during visit:

1.

2.

10.

11,

12.

>

5

Shri. Sunil Chavan, IAS

District Collector, Aurangabad.

Shri. Astik Kumar Pandey, IAS

Municipal Commissioner, Aurangabad Municipal Corporation.
Dr. Pravin Joshi

‘Regional Officer, M.P.C. Board, Aurangabad.

Shri. Sushil Rathod,

Sub Regional Officer, M.P.C. Board, Aurangabad.

Shri. Ravindra Nikam

Additional Commissioner = 2, Aurangabad Municipal Corporation.
Smt. Aprana Thete

Deputy Commissioner, Aurangabad Municipal Corporation.

Shri. Vijay Patil

Garden Superintendent, Aurangabad Municipal Corporation.

Shri. A. B. Deshmukh

Deputy Director, Town Planning

Shri. B. D. Phad

Executive Engineer, Aurangabad Municipal Corporation.

Shri. Sanjay Suradkar

Assistant Commissioner, Ward-A, Aurangabad Municipal Corporation.
Shri. Vasant Bhoye

Designated Officer, Aurangabad Municipal Corparation.

Shri. Sanjay Kombade

Hon. District Collector directed to constitute a Committee to tackle the encroachment

issue.
The Committee constitutes of following members:

1. Shri. Appa Shinde,sl'..'”o Oa .ékioilector Office, Aurangabad - Chairman
Shri. Sanjay Suradkar, Assistant Commissioner, Ward-A - Member Secretary
Smt. Shalini Bidarkar, City Survey Officer, Aurangabad - Member
Shri. Vasant Bhoye, Designated Officer, AMC- Member
Shri. A. B. Deshmukh, Deputy Director, Town Planning - Member
Smt. Aparna Thete, Deputy Commissioner, AMC, Aurangabad - Member
Shri. Sushil Rathod, Sub Regional Officer, Aurangabad - Member

NGOG A W

-




» The Committee is constituted to clear the illegal encroachment by carrying out
stepwise activities such as preparing detailed map of Kamal Talav, marking the area of
Talav, preparing list of illegal houses, list of illegal sewage disposal nallas meeting
Kamal Talav etc.

Hon. District Collector granted the Committee an additional manpower as and when
required for the said activity. He will grant the manpower accordingly. _
Hon. District Collector instructed the Committee to submit Factual and Action Taken

‘/I

‘-7

Report within three weeks.

» It was observed during visit that there are some ongoing activities implying
encroachment towards the roadside of the lake. AMC informed that they will
undertake fencing and plantation towards roadside to avoid further encroachment.

LY /
(Shri. Astik Kumar Pandey, IAS) (shri. Sunil Chavan, IAST 3 <)
Municipal Commissioner, District Collector, Aurangabad.
Aurangabad Municipal Coi:cration.

oM~ o
4br Pravin Joshl) 7
Regional Officer, A J’f“’ A

M.P.C. Board, Aurangabad.

e
(Shri. Sushil Rathod)
Sub Regional Officer

M.P.C. Board, Aurangabad.
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Recapitulation Sheet =
i iR : ROJECT
NAME OF WORK - FOR KAMAL TALAG REJUVENATION AND ECO PARK PROJECT
o WIS 2022 VL3 B WD/ 2021 2022
StNo, Deseription of ltems s Amount (Rs) :
1 [Name OF Sub Work 01 ;- Site preparation and Desliting s 6432043.00
2 Name Of Sub \\’(u'k 021 ]‘“H“vay'z [(5, 4(}““315.00
3 |Name OF Sub Work 03 i Foncing for Compound Ita, 1732860.00
4 -N:\mc OfSub Work 04 :- Microblal Treatment of Water s, 1022950.00
5 [Name Of Sub Wark 05 - Soltscape Rs. 315754.00
6 | Name Of Sub Work 06 :- Other Elements Rs, 110661000
7 |Testing Charges Estimate Rs. 55105
8  [Royalty Charges Estimate s 87229
Total Cost for Core Components Rs. 15660874.00
Total Cost of Sub Work - 1,2,3,4,5,6,7,8| Rs. __ 15660874.00
ADD ON WORK PORTION
Insurance 0.5 % (On Work Portion) Rs. 77592.00
GST Charges 18 % (On Work Portion) Rs. 2793337
Add for Contingency Charges 5 % (On Work Portion ) Rs. 775927
Add for PM.C 1,95 % Charges (On Work Portion & Royalty and Testing
Estimates) Rs. 305387
Add for MPCB Charges Lump sum Rs, 100000
Add for Third Party Technical Audit 1% (On Work Portion & Royalty
and Testing Estimates) Rs. 156608
A Grand Total| Rs. 19869725.00
EcoSattva Environmintal Solutions Pvt Ltd &)ﬁxecn@ﬂeer City
. AM

Aurangaba dj/AMC

Administrato
AMC
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AURANGABAD MU NICIPAL CORPORATION

CERTIFICATE

1. Certified that municipal corporation Aurangabad has passed the necessary Resolution,
Approving the Kamal Talao Rejuvenation and Ecopark Development with all its financial

implications
] 202.2-
Vide its resolution No. L\ 3’7‘/ o2l dated. - ":j/ 4 7/

2. Certified for DSR.
a) Rates adopted in this scheme are as per Maharashtra Jeevan Pradhikaran Schedule of
Rates (SOR) 2022-2023 of Aurangabad region.

b) Rate analysis done for the non DSR items.
3. Certified that the cent percent check on the arithmetical calculation in this estimates has

been exercised in this office and all the calculations are found correct.
4a. Certified that the Design, Estimate and Drawings have been checked and found correct.

4b. The areas in the proposed is as per following
Excavation = 8578.50 cu.m
Desilting = 8578.50 cu.m
Nature walk = 780 sq.m
Eco Restoration = 1821.92 sq.m
Fencing = 650 Rmt
Pathways = 1456 sq.m

e

Municipal Corporation
Aurangabad

Exet:ut@\E}lgi%;’7 City En 'Eteer

Municipal Corporation Municipal‘Corporation
(/ Aurangabad Aurangabad

Q-

oQ-
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AURANGABAD MUNIGIPAL CORPORATION
KAMAL TALAO REJUVENATION AND ECO PARK DEVELOPMENT

CERTIFICATE

Certified that the 100y

Supervisory check has been exercised in this offj
Correct.

ce and the calculation are found

De engineer Executive Mgineer

Municipal Corporation Municipal Corporation
Aurangabad Aurangabad

Municipal Cotporation
Auran;abad
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Kham River Development and Beautification within the limits of Aurangabad Municipal Corparat

and Aurangabad Cantonment Board, Maharashtra

August 2021

Detailed Project Report

Submitted by:
EcoSattva Environmental Solutions Pvt. Ltd.
Aurangabad, Maharashtra
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Recapitulation Sheet

NAME OF WORK :- REJUVENATION & BEAUTIFICATION OF KHAM RIVER PROJECT

SSMUYEAR 2021-2022

1C

poll

PHASE WISE
Sr.No. Description of Items Amount (Rs) =
1 Phase 1:-Lokhandi Pul to Smashanbhuml Road (Near Blbl ka Rs 12,32,55,135.00
Magbara) v
2 g‘;:;ezz- Smashanbhumi Road (Near Bibi ka Magbara) To Himayat | oo 14,58,40,217.00
3 Phase 3 :-Himayat Bagh To Kham River Orlgin Rs. 11,45,17,410.00
4 TESﬂng Charges Rs. 4,65,04500
5 |Royalty Charges Rs. 87,83,728.00
Total Cost for Core Components Rs. 39,28,61,535.00
Total Cost of Phase -1,2,3| Rs. 39,28,61,535.00
ADD ON WORK PORTION
Insurance 0.5 % (On Work Portion) Rs. 19,18,063.00
GST Charges 18 % (On Work Portion) Rs. 6,90,50,297.00
Add for Contingency Charges 5 % (On Work Portion ) Rs. 1,91,80,638.00
Add for P.M.C 1.95 % Charges (On Work Portion & Royalty and Rs. 76,60,799.00
Testing Estimates)
Add for MPCB Charges Lurn sum Rs. 10,00,000.00
Add for Third Par.‘ty Technical Audit 1% (On Work Portion & Rs. 39.28,615.00
Royalty and Testing Estimates)
Grand Total| Rs. 49,55,99,947.00
EcoSattva Environmental Solutions Pvt Ltd Executive Engineer
Aurangabad % AMC
1
Admijnistrator il
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AURANGABAD MUNICIPAL CORPORATION

REJUVENATION & BEAUTIFICATION OF KHAM RIVER PROJECT

Il

CERTIFICATE

1. Certified that municipal corporation Aurangabad has passed the necessary Resolution,
Approving the REJUVENATION & BEAUTIFICATION OF KHAM RIVER PROJECT with all its
financial implications
Vide its resolution No. 463/’2— 022 dated. 29 /04 [2022-

2. Certified for DSR ’

3) Rates adopted in this scheme are as per Maharashtra Jeevan Pradhikaran Schedule of
Rates (SOR) 2022-2023 of Aurangabad region.

b) Rate analysis done for the non DSR item:s.

3. Certified that the cent percent check on the arithmetical calculation in this estimates has
been exercised in this office and all the calculations are found correct.

4. Certified that the Design, Estimate and Drawings have been checked and found correct.

Execut% ci Eng'\neer

Municipal Corporation Municipal Cogporation
Aurangabad Aurangabad

Depu gineer
Municipal Corporation
Aurangabad
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EAVRARITERTRL SOLUTIODS

AURANGABAD MUNICIPAL CORPORATION
V) C

CERTIFICATE

geﬂlﬂed that the 100% Supervisory check has been exercised in this office and the calculation are found
ormrect,

-

Deputy’engineer Executive Engineer Cify Englneer
Munlcipal Corporation Municipal Corporation Municipal Corporation
Aurangabad Aurangabad Aurapgabad

i A



